
From,                   

Saleem Ahmad Khan, H.J.S.
Joint Registrar (Services),
High Court of Judicature at
Allahabad.

To,
The District Judge,
Gonda.                                  

No. 126/D.R.(S)/2012, Dated Allahabad: March 28, 2012

Subject:  Regarding   representation   of   Stay/Premature   transfer   of 

Judicial Officers.

Sir, 

   In continuation to Court’s letter no.88/DR(S)/2012 dated 03.03.2012 on 

the above noted subject, I am directed to say that after reconsidering the matter 

regarding   stay   of   transfer   of   Sri   Narendra   Bahadur   Prasad,   Chief   Judicial 

Magistrate, Gonda, the Court has been pleased to reject his request for stay of 

transfer which was earlier allowed.

  I am, therefore, to request you kindly to inform the officer accordingly. 

         Yours Faithfully,

sd/

                                                                             Joint Registrar (Services)
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